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5. Goa 0 0 0 0 Non-submission of
project proposal
6. Gujarat 17167 16858 14018
7. Himachal 1 53 13 6
Pradesh
8. Jammu and 9 138 1 0
Kashmir
9. Jharkhand 44 242 0 0
10. Kamataka 2611 3400 3267 0
11. Kerala 123 185 88 28
12.  Madhya 154 Non-settlement of
Pradesh overdues
13.  Mabharashtra 0 0 1564 0
14.  Manipur 0 0 0 0 Non-settlement of

overdues/ Non-submis-
sion of project proposal

15.  Odisha 0 0 0 0 Non-submission of
project proposal
16.  Rajasthan 1818 2123 1633 81
17. Sikkim 105 0 0 0 Non-submission of
project proposal
18.  Tripura 2296 210 666 0
19.  West Bengal 4538 4134 4427 487
ToraL 29863 27967 26834 609

Bench mark survey in Maharashtra

12413. SHRI RAMDAS ATHAWALE: Will the Minister of TRIBAL AFFAIRS be
pleased to state :

(a) whether Government has received any proposal from the State Government of
Maharashtra with regard to Central assistance for carrying out bench mark survey in
the State, if so, the details thercof, as on date; and

TOriginal notice of the question was received in Hindi.
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(b) the latest status of the said proposal, and by when this proposal is proposed to
be finalised and the reasons for delay in this regard ?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI MANSUKHBHAI DHANJIBHAI VASAVA): (a) and (b) In so far as Ministry of
Tribal Affairs is concerned, this Ministry has not received any proposal from the State
Government of Maharashtra for Bench mark survey in 2014-15.

Cooperatives for tribals

2414. SHRI MOHD. ALI KHAN: Will the Minister of TRIBAL AFFAIRS be
pleased to state :

(a) whether Government is strengthening the Tribal Cooperatives/Corporations in
various States including Telangana, if so, the details thereof during the last five years,
State-wise; and

(b) the funds sanctioned and utilized for each cooperative/corporation during the
last five years and for what purpose ?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI MANSUKHBHAI DHANIJIBHAI VASAVA): (a) The Government supports the
Tribal Cooperative/Corporations under the Central Sector Scheme “Institutional Support
for Development and Marketing of Tribal Products/Produce’ (earlier ‘Grants-in-Aid to
STDCCs). The scheme covers all States and UTs having Scheduled Tribe population
(details at Annex I). Under this Scheme, financial support is given to the Tribal
Cooperative/Corporations for :

(i) market intervention;

(i1) training and skill up-gradation of tribal Artisans, Craftsmen, MFP gatherers etc;
(iii) R & D/IPR activity and

(iv) supply chain infrastructure development.

(b) Details of fund released/utilized under the Central Sector Scheme of ‘Grants-
in-Aid to STDCCs during the last five years are given in Statement.



